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To,

Sub:-

Ref:-

Sir,

T A U T w H TI(HIGH COURT OF ASSAM, NAGALAND, MIZORAM AND ARUNACHAL PRADESH)

NO.HC.VIII-17 t 2O2t t728L t A
Shri Saptarshi Garg,
Joint Registrar (Vigilance),
Gauhati High Court,
Guwahati.

Shri P. P. Bairagi,
i/c District & Sessions Judge,
Kamrup (M). / L

Dated Guwahati, the Ze Augus! 2022.

Station leave permission.

Letter No.DJK./8939/E, dtd. 2S.OB.ZO22

Memo NO,HC.VII-Ul2021 /7282ldated

Yours faithfully,

s&l_

JT. REGTSTRAR (WGilANCE\

Z€-oZ--bzz
Copy to.

Cr4he Project Manager, Gauhati High Court.

With reference to the above, I am directed to Inform you that yourprayer for station Ieave permission from the morning ot zl.og.zozi titlthe evening of 2g.0g.2022, has been granted. ine eooitionat District andsessions Judge (FTC) No. 3, Kamrup(M), 
-Guwahati. 

in his absence, the neltsenior most rudiciar officer of the estabriihment sharr remain in charge of your
Court and office for the above mentioned days,

b


